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(b) The percentage of trains which ran late and 
those cancelled under each railways zone during the 
first six months of current year are as under

Railways Late Cancelled
percentage percentage

1. Central 6 .6% 0.71%

2. Eastern 9.5% 3.7%

3. Northern 6.7% 0.19%

4. Northern Eastern 6.3% 0 .6%

5. Northeast Frontier 6.3% 4.7%

6. Southern 5.9% 1.6%

7. South Central 2.9% 0.3%

8. South Eastern 4.1% 1.65%

9. Western 2 .8% 0.17%

(c) All e ffo rts  inc lud ing  in tens ive  chasing  and 
d a ily  m o n ito r in g  at d iffe re n t le v e ls  are be ing  
undertaken regularly, in addition, punctuality drives both 
at Inspecto ria l and O ffic e rs ’ leve l are also being 
launched.

Conservation of Lakes

3072. SHRI GIRDHARI LAL BHARGAVA Will the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state :

(a) whether a proposal for conservation of lakes in 
Udaipur under the National Lake Conservation Plan 
has been pending with the Union Government;

(b) if so. the details thereof; and

(c) the time by which the clearance I likely to be 
accorded9

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD  N IS H A D ) : (a) to (c). A p ro p o s a l for 
conservation and managem ent of the Udaipur lake 
system was received from the Government of Rajasthan 
in November. 1995. The scheme of the National Lake 
C o n se rva tio n  P lan has not been a p p ro ve d  by 
Government in the VIII Plan.

Conversion of Bhavnagar-Surendranagar MG line

3073. SHRI RAJU RANA : W ill the M inister of 
RAILWAYS be pleased to state:

(a) w he ther the survey work of convers ion  of 
Bhavnagar-Surendranagar MG line into BG is likely to 
be completed as scheduled;

(b) if not, the reasons for the delay; and

(c) the  tim e  by w h ich  the  sam e w ou ld  in- 
com pleted?

THE MINISTER OF STATE IN THE MINISTRY O r  

RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sit

(b) Does not arise.

(c) The survey is likely to be completed during ttu 
current financial year.

A nti-G ra ft D rive

3074 PROF. AJIT KUMAR MEHTA : Will  th<, 
Minister ot HOME AFFAIRS be pleased to state

(a) w h e th e r  the Government has initiated anti-yiv.ft 
drive against the police and traffic policemen in the city

(b) if so, the outcome thereof: and

(c) the action taken by the Government again:-4 
t h o s e f o u n cl i n v o I v e d 9

THE MINISTER OF STATE IN THE MINISTRY : - 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) ia« :
(c). According to the information received from the Del'i. 
Police. 56 police personnel were found involved >' 
alleged malpractices as a result of the anti-graft cinv 
connected during the years 1995 and 1 9 9 6  
31 7.1996). Of these 56 police personnel 26 wci- 
a rrested under the P ieven t ion  of C orrup t ion  Ac1 
Departmental proceedings have been initiated again: 
the remaining thirty (30) personnel

[Translation j

Cases R eg iste red under A n ti P o llu tio n  Acts

3075. SHRI KASHI RAM RANA
SHRI RAM TAHAL CHOUDHARY

Will the Minister of ENVIRONMENT AND FORESTS 
be pleased to state :

(a) the number of cases registered under The An 
(Prevention and Control and Pollution Act. 1981 anJ 
The Water (Prevention and Control of Pollution) A ' 
1974 during each of the last two years. State-wise a"Ll

yb) the number ot cases in which the courts have 
given verdict in favour of or against the Pollution Contra 

Boards. State-wise9

THE MINISTER OF STATE OF THE MINISTRY Or 
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD) : (a) and (b). The number of cas*1' 
reg is te red  under the AIR (P reven tion  and C ont is  
Pollution) Act. 1981 and the W ater (Prevention ai^ 
Control of Pollution) Act. 1974 during each of the 
two years. State-wise and th 3 number of cases in whid1 
the courts have given verdict in favour of or against tho


